
 

loyraent only in fifteea years. Therefore, 
difference in growth rate makes all the 
difference. If one were to say that the most 
pressing problem today is unemployment, 
then I would say that the earlier you can get 
rid of unemployment the better. Therefore a 
growth rate of Jen per cent will be feasible Of 
course, if you can achieve a fifteen per cent 
growth rate, you can wipe out unemployment 
within a period of five years. But a fifteen per 
cent growth rate may not be possible. Bui 
there are some States like, for example, 
Haryana, and for a small period, even Gujarat, 
which have achieved very high growth rates. 1 
do not know when the Planning Minister was 
the Chief Minister of Gujarat, what growth. 
rate was achieved by Gujarat. But I would 
like, to point out to everybody, to all persons 
in the country, that Surat is one city which has 
no unemployment. Why is it so? There is 
something to be learnt from what is happening 
in Surat. The same idea, the lesson that I have 
learnt from Surat, I am trying to bring in here. 

The question is, what does the experience of 
forty years of planning suggest? Of course, we 
have made progress. I am not one of those 
who would say that we have not made any 
progress at all. We have made progress suffi-
cient progress of which we can be some what 
proud. But considering the potential of the 
country, considering the urgency of the 
problems in the country, the progress we have 
made is pitiful. After all, what is it that we are 
lacking? The people of India; are they 
somewhat inferior? No. if we look at the 
history of India, we will know that India was 
one of the most developed countries in the 
world till about 250 years ago; people from all 
over the world came to India to learn, to buy 
things, to look at our wonders to learn how 
cloth was made, how spices were produced, to 
know about technology and so on. Sir, 
recently I was studying a book on rocketry. I 
found fliat the knowledge in regard to 
rocketry, the modern principles of rocketry, 
was first made available in India after that 
famous battle was fought with Tippu Sul-taa 
The rockets that were let loose against the 
British forces were then taken 

to England, given to the scientists and they 
were asked to study, to redo the rocket and 
improve upon it. Therefore, India has been a 
developed country. We were a developed 
country till about 250 years ago. But 
suddenly, we have become an 
underdeveloped country. Now you can say 
that this is because of British imperialism and 
all that. I agree. But now we want to improve. 
We want to become a developed country. 
How can we do that? This is the key question. 
Sir, since it is now 5 p.m., I think ; I will stop 
here. 
"THE VICE-CHAIRMAN (SHRI B. 

SATYANARAYAN REDDY): Still there is 
one minute. 

SHRI SUBRAMANIAN SWAMY: In 
addiiton, we should look around the world. 
What is happening in China? What is 
happening in Russia? 

What is happening in Russia? 

My Communist friends are little em-
barrassed here. 
5.00 P.M. 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY): It is 5.00 
now. You can continue next time. Now we 
will take up Half-an-Hour Discussion. 

Mr.  Malaviya will raise the discussion. 

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF THE ANSWER 
GIVEN IN THE RAJYA SABHA ON THE 
29TH JULY, 1988, TO STARRED 
QUESTION 41 REGARDINIG INCREASE 
IN THE AMOUNT OF SCHOLARSHIPS 
AND STIPENDS TO SCHEDULED 
CASTES AND SCHEDULED TRIBES 
STUDENTS. 
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The Commission is greatly handicapped in 
peiforming its functions effectively because it 
does not enjoy constitutional status. This 
makes the Commission at times a helpless 
spectator of nonperformance and non-
compliance. The situation- needs to be 
remedied without further loss of time. It is, 
therefore, once more strongly urged that the 
Government, of India urgently consider 
giving this Commission constitutional status. 

 
We have also not been given powers 

under the Commission of Inquiry Act, 
1952. Therefore, powers- under the 
Commission      of Inquiry    Act, 1952, 
shoulcl also be conferred upon the Commission. 
" 
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The cost of living index has increased 
sharply during the last two years, eroding 
the purchasing power of rupee. An upward 
revision in the rates of scholarships and 
income limits is therefore urgently called 
for. 

In 1986 it was revised. The Minister may 
correct me. Probably in the year 1986 it was 
revised. 

"Pre-matric scholarships for the children 
of those engaged in unclean occupations" . 

"The main object of the scheme -is to 
provide good quality of education to the 
children of those engaged in unclean 
occupations, viz. scavenging, flaying and 
tanning by keeping them away from the 
unhygienic surroundings under which their 
parents live. The sweepers who have 
iraditional link with the job of scavenging 
have also been included under the scheme 
from the year 1986-87. The rates of 
scholarships have also been enhanced from 
Rs. 145 p.m. to Rs. 200 p.m. per student for 
classes VI to VIII and Rs. 250 p.m. per 
student for classes IX to X for meeting the 
expenditure...". Now mind "expenditure". 

".".. on tuition fees, cost of boarding. and 
lodging,  cost     of books  etc.  and other   
equipment   and   other   incidental charges." 
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"The question of enhancement of rates of 

maintenance allowance, upward revision, in 
the means test etc. had been engaging 
attention of the Government for quite some 
time and the high-level official committee 
under the Chairmanship of the Additional 
Secretary in the Ministry with 
representatives from the Ministries of 
Human Resource Develop, ment, Finance 
and Planning Commission set up to review 
the scheme has submitted its report. The 
recommendations made by the Committee 
are under the consideration of the Govern-
ment." 

Last year also the reply was 'the matter is 
under the consideration of the Government'. 
Now, the word 'consideration' is preceded by 
the word 'active'. Last year it was under 
consideration; this year it is under active 
consideration. 
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"The Scheme should be decentralised at 
the institutional level for early distribution 
of scholarships, and an advance amount 
may be placed at the disposal of heads of 
educational institutions during July-August 
based on the expenditure incurred during 
the previous years. The balance amount 
should be released to the institutions after 
the details of scholarships disbursed are 
received from the colleges. The institution 
slhould call for the applications 
immediately after trie admissions are over 
arid it should ensure that scholarships are 
awarded within the 30 days on receipt of 
the applications." 

PALLING ATTENTION TO A MATTE 
OF URGENT PUBLIC IMPORTANCE— 
contd. 
Devastating floods in Different parts of th 
country and the steps taken by Governmcn 
in this regards. 

THE VICE-CHAIRMAN (SHRI B 
SATYANARAYAN REDDY): Now, w 
shall resume discussion On the Calling At 
tention. Shri Narreddy Thulasi Reddy 


